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RESlJMli: OF WORK DONE BY LOK SABHA DURING TIlE FIFTH SESSION 
OF SEVENTH LOK SABHA 

FEBRUARY-MAY IgBl 

I. DURATION OF SESSION 

Date of commencement 

Date of adjournment sine tlj" 

Date of prorogation 

Number of days of aittinp 

Number ofhoUR of aittinp 

16th February, 198r 

9thMay,lgSl (O!l'IS houri) 

l!:Ith May, IgBl 

380 hoUR and 30 minutes. 



(i) Clln""t willWld 

-----_.--_._._---------------
Sl. 
No. 

Subject 

I. Reported COtlltitutional 
crilil in Aaunfallowiol 
the acljournment rim-die 
of the Allam LcPIative 
Allembly without pal-
sins the Appropriation 
(Vote on AccoUDt) Bill, 
and the Finance Bill 
and the Motion of 
Tbanb on the Gover-
nor'. AddreN. 

2. Failure of Government 
to protect the indepen. 
dence of the Judiciary 
agaiDit iacre8lll11 threat 
from the Executive as 
evidenced by the re-
ported protest by the 
Chief JUitice of India 
againat circular isaued 
by the  Union Law 
Miaiater to State Chief 
Miniaten asking Chief 
T UltiCCI of High Couru 
to obtain conaent in 
writing ~ addlional 
J udJea to be trana'l'erred 
to any High Court. 

3. Reported failure of the 
Central Government to 
implement the Supreme 
Court deciaion regard· 
ing pa)'lllCQt of Dear· 
nell Allowance and 
BonUi to L.I.C. Emplo-
yees and having inatcad 
got made a reference 
to the ~~~ Court 
for rcco ation. 

Name of the Member Date on Time 
. which taken 

broUJbt 
befOl'e 
the 
HOUle 

Shri B.D. Sinrh, 1-4-81 
8bri Chitta Buu, 
Shri George FemandCl, 
Shri Rajnath Sonw 
Shutl'i, 
Shri Atal Bihari 
Vlijpayee, 
Prof. Madhu 
Dandavate, 
8hri Ram Vilas 
Puwan and 
Shri R.K. Mhalgi 

Shri S ~ Bhan, 9-4.8, 
8hri Kriabna 
Chudra Halder, 
8hri Satilh Agarwal, 
Shri Satyanarayan 
Jatiya., 
8hriJvotirmoy BoIU, 
Shri Niren GbOlh, 
Prof. Madhu Dandavate 

and 
Shri Mukunda Mandal 

Ii. 

Shri Chandrajit 2lh{-81 
Yadav. 
Shrimati Geeta 
Mukheljce, 
Shri Ramavatar 
Sbaatri. 
Shri mati Pramila 
Dandavate, 
Shrl Chitta Buu. 
ShriJ yotirmoy Bosu 
and 

Shri Ram Vila, Paawan. 

H. M. 

1·55 

0.05 

0.01 

------------------

Remarks 

Speaker withbdd 
hJa C01lIent to the 
moving of the 
motions. 

Dy. Speaker willi· 
held hiI C01lIeIIt 
to the moving of 
the motions. 

Do. 



SI. Subject 
No. 

--.Wf!'. 

.... Death of eight 
~  and the 
Illneu of several 
persons, due to 
the consumption 
of iUicit liquor in 
Delhi, the capital 
of our nation and 
the lCI'ioUI situation 
aris'l11l out of that. 

Name of Member Date when Date when Deeilion 

Shri A. Neelalo. 
hithaduan 
Nadar 

admitted diacuIIed of the 
Houae 

19-2-lgBl Negatived 

Time 
Taken 

H. M. 

3 115 
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4- CALLING ATIENTION STATEMENTS 

81. Brief Subject 
No. 

Name of Member 
who called 
attention 

-----_._--------

Name of Minister 

Date of statement 

4 

Time 
taken 

5 

H. M. 

I Stccp rise in prices of essential Shri Indrajit Gupta Shri V.C. Shukla 28 
commodities. 

2 Serious situation due to 
'COJltinuing strike in the 
public sector engineering 
units in Bangalore and 
Hyderabad and steps taken 
by the Government , to 
settle the matter. 

Shri Gadadhar Saha Shri N.D. Tiwari o 

19-2-81 

3 Reported trapping of about Shri Sunil Maitra 
500 miners In the Bhadua 

Shri Vi!,ram Mallajan 0 liS 

2002-1.1I coa1mines in Giridih 
district of Bihar. 

4 Indefinite closure of Aligarh 8hri Zainul Basher Shri S.B. Chavan 0 48 
Muslim University. 

5 Reported hike in the prices 
of coal, pig iron and stl'C1. . 

6 R:r:rted non-availability 
o lugar, wheat, edible oils" 
and other essential com-
modi ties at Fair Price Shops 
in Delhi and other parts of . 
the country. 

7 Reported collision of a 
Pushpak Aircraft and an 
Indian Air Force helicopter 
at Patiala in Punjab on 
lIo,February, 191II resulting 
in the death of some pcrsoll8 
and injuries to others. 

8 Inq-eaaing incidence of 
robberies and dacoitiCi in 
the Union Territory Qf 
Delhi. 

-

23-2-81 

Shri K. M. Madhu- S ~  Kumar o 
kar ~  

116-11-81 

Shri Kriahna Shri V.C. Shukla I  , IS 
Chandra Halder 

27-1I-1g81 

Shri Dharam Bir Shri Shivraj V. Patil 0 31 
Sinha 

28-2-lgBl 

Shri Nawal Kiahore Shri Yogcndra 0 fO 
Sharma Mankwana 

'2./"3-1981 

18 
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II 3 5 

--
H.M. 

~~ 

,/' 

f6 9 Reported operation of a Shri Ram SiDch Sbri R. Venkataramao 0 
rupees one erare o~ Yadav 
exchange racket from • 6-a-lgSl 
with contacts in Hong 
Kong and U.S.A. and 
action taken by the Govern-
ment. 

10 Reported explosion in Av.a Shrimati PramiIa 8hri Shivraj V. Patil 0 45 
pointing to a country Wide Dandavate 
racket in ltealing of IOphis- 9-3-1 gB I 
ticated arms and suspicion 
of a network of ammunition 
thieves operating with the 
help of connections in 
Army depots. 

Vi R eported ~ ~  or Shri Ram Swarup Shri Vikram Mallajan 0 18 
Harijanl and Tribals, having Ram 
less than g acres of land, ~ -  
as a rclult of acquiaition 
of their lands for various 
coal projects in Ranchi. 
Dhanbad, Palamau and 
Hazaribagh diltrict. of 
Bihar. 

III Reported acute power Shri Ram Vilas Shri Vikram MJhajan " 37 shortage and increase in Paswan 
electricity rates in Haryana "-3-lgB. 
and other ,Parts of the 
country caUSIn" resentment 
among the armen and 
o ~  loss to crops 
and f1 I in-output. 

!l3 Report! of anti-Ma1ayalee Prof. P. J. Kurian Shri Yogendra OR 
and anti-Tamilian JOlters Makwana 
~  in Bang ore as 

the aUqed rampage IS-S-lgBl 
against South Indian hotels 
in Bombay causing damage 
to properties. 

... Reported ~ o  in Shri R.K. Mbalgi Shrl Pranab Kuma 0 a8 
Bokaro Ste Plant on I. Mukherjee 
March, IgBl causing death 
of several persons and 16-3-1981 
injuries to many others • 

.15 Reported acquisition of lot SbriJqdiah Tytler Shri Bhishma Narain 05 
of land by Delhi Develop- Singh 
ment Authority and non-
payment/inadequate pay- 19-3-1981 
ment of campenlalion resul-
ting in hardship to the 
farmer.. 



20 

--------------
3 4 

16 Reported dixrimination Shri Ram Swamp Shri P. V. Narllliimha 
against Indian journalists in 
barring them from a Press 
ConferenCt" n:ported to 
have bc:c:n called by Mrs, 
Charlotte Hubbc:1 on 16 
March, IgBl at the premises 
of the United Slatel! 

Ram Ran 

Embaas}· in New Ddhi. 

17 Recent agitation by lawyers ShriJagpal Singh 
and others in support of 
their demand for establish-
ing a Bench of the Allaha-
bad High ('Aurt in Western 
Uttar Pradesh. 

18 Plight of refugl.'eS from Shri R. K. Mhalgi 
West Punjab who arc: 
sitting on dharna in Pakis-
tan territory near Jammu 
because of denial of Indian 
citizenship to them ins»ite 
of 33 years stay in India 
and the action taken by the 
Government of India in ~ 

regard. 

19 Reported frcsb supply of 
sophisticated arms to Pakis-
tan by United States of 
America on a ma.'I8ive scale 
and reaction of the Govern-
1ll.Dt of India with regarJ 
thereto. 

lIO Alanning increase in the pa-
pulation of the country as 
mdicated by preliminary re:-
ports of IgBl census and 
the population control 
policy to be followed by the 
Government. 

III Reported shorlfall of Rupees 
lI6· 4 crores in  in terest ac-
count of Employees' Pro-
vident Fund Organisation, 
mainly due to large holding 
in the Govt. guaranteed se-
curities fetching a low rate 
of interCfot and the steps 
taken' bv Government to 
overcome the situation. 

Shri Rajesh Kumar 
Singh 

Shri H. K. L. 
Bhllgat 

Shri Rajesh Kumar 
Singh 

Shri P. Shivmankar 

Shri ~  Jhll 
Azad 

Shri P.V. Naraaimha 
Ran 

Shri B. Shankaranand 

Smt. Ram OuIari 
Sinha 

------_._-------_._---------

5 

H. M. 

o 47-

o 54' 

o 35-

o 35--



,----------------

QII Reported payment of Rs. 
3'. go. 500 by MIs. Zenith 
Steel Pipes and Industries 
LId. by way of blackmoney 
for purchase of office pre-
mises in Dalamal Hou.,e at 
Nariman Point Bombay 
and the action taken by the 
Government_ 

113 Repor ;ted coUapse of a 
50,000 gallon overhead 
water tank in J.J. Colony, 
Hasthal. Delhi. causing 
death of a child and inju-
ries to othen and the 
action taken by Govern-
ment in the mailer. 

24 Reported successive derail-
ments of trains in the North-
Eastern region due to bomb 
blasts on railway track! an i 
action taken by the Govern-
ment in rrgard thereto. 

3 

Shri Harikesh 
Bahadur 

Shri 'Bapusaheb 
Parulekar 

Shri Ram Vila.. 
Paswan 

25 Reported stranding of about Shri Rashid Masood 
400 Indian crewmen aboard 
22 mechanised vessels of 
India at Basrah purt since 
the o ~  of Iran-Iraq 
war and the measures taken 
by the Government to bring 
them back. 

26 Agitation by tobacco gro-
wers in Maharashtra and 
Karnataka demanding re-
munerative prices, for to-
bacco and for elimina-
tion of malpractices by 
middlemen_ 

117 Reported indefini te closure 
of Banaras Hindu Univer-
lity following incidents of 
violence and action 
taken by the Government 
in tha t regard_ 

Prof. Madhu 
Dandavate 

Shri B.V. Desai 

Shri R. Venkatara-
man 

Shri BhisliDla Narain 
Singh 

Shri Kedar Pandey 

3-4-'98, 

Shri P_ V_ Narasimha 
R.o 

Shri Khunheed 
Alam Khan 

Shri S.B. ehavan-

-' 
H. M" 

o 40-

If, 

108 

28 Reported severe foodgrains Shri Baju Ban Riyan Miss Kamla Kumari o~-
shortage in Tripura due 
to the failure of Food Cor- ,0-4-'gB, 
pol·ation of India to despat. 
ch '5,000 metric tonnes of 
fooJgrains to that State. 
which thmLtened the pub-
lic distribution system in 
the State. ---------_ ..... ---_. ----- -_._, . 

• A detailed Itatement wa., also I.:d on the Table. 



rlrl 

• s;t 4 5 

H.M. 

iJg. Reported unearthing of' a Shri Harish Chandra Shri Vlkram Mahajan 0 27 
big coal racket in Bihar and Singh Rawat 
arrest at Dhanbad of' • per- IS-4-lgBl 
son ruspected to be the ring 
leader of a gang of coal 
racketeers. 

30• Reported rotest by the Chief Shri Rashid Masood Shri P. Shivshankar I 45 
Justice 0 India against a 
circular letter addressed I 6-4-lgB 1 
by the Minister of Law, 
Justico and Company t\l1'ail': 
to the Chief Ministers of 
the States requesting them 
to ohtain from all the ad-
ditional ~  working in 
the Hig urts of their 
States, their consent to be 
appointed as permlUlent 
judges in any other High 
Court in the country. 

'31. Reported dl"ath of' more Shri Mool Chand Rao Birendra Singh . 0 S5 
than one hundred persons Daga. 

and wide5])read destruc- 20-4-1 gB 1 
tion of dwelling houses in 
several villages of Keonjhar 
district of Orissa when a 
tornado hit the villages on I, April, 1 gBl and the relief 
operationa undertaken by 
the Government. 

3'2' Reported seriom power crisis Shri Ashok Gehlot Shrl Vikram Mahajan 12 
. in Rajasthan due to close 

down of Rajasthan Atomic 2s;t-4-1981 
Power Project and irregu-
lar power supply from 
Badarpur Power Station. 

33. Reported non-implementa- Shri Ram Vilas Shri R. VeAkatara- 17 
tion by the Governmeat of Paswan man 
Supreme Court's order of ~ 
Aplil, IgBl reo paymemt 0 Q3-4-1g81 
bonm to the employees of 
of the Ufe Insurance Cor-
poration. 

~. Reported death of a large Shri Harikesh Shri B. 0 50 
. number offpersons in the Bahadur Shankaranand 

villages of' Bihar due' to 
Kala Azar and the BCtiul' 84-4-1981 
taken by the Government 
with reglU'd thereto. 



3.5. Reported deaths of a large 
number of persons and in-
juries to others as a resul t 
of the collision botween 
suburban trains at Raoli 
Junction near Bombay on' 
24 April, Ig81. 

36. Reported decision of the 
United States Governm,nt 
to terminate the agreem!'!nt 
for nuclear fuel supply to 
Tarapore Power Plant and 
the reaction of the G0-
vernment thereto. 

37. Reported delire of the G:>· 
vernment to eradicate le-
prosy from the country 
within 15-.10 years and the 
programme of actioJn 'chal-
ked out for achieving the 
desired objective. 

38. The smpected sab:rtage uf 
Air India Boeing aircraft 
'Makalu'. 

39' Reported serious situation 
arising out of the decan-
alisation of the imeort of 
cashewnuts in Kera a. 

40' Reported recent incidents of 
robbery, kidnapping and 
rape by dacoits in Bombay-
Howrah Janata Express 
train between Manikpur 
and Satna Railway Stations 
of the Central Railway. 

.:.,.., .. 
23 

3 

Shri Rajesh Kumar 
Singh 

.. 

Shri Mallikart.i un 

27-,,-1981 

Shri Harish Chandra Shri P. V. Nara,imha 
Singh Rawat Rao 

--~-----
- - ~  

Shri Harinath Misra Shri Nihar Ranjan 
Laskar --------

Shri Ram Vilas 
Paswan 

Giani Zail Singh 

"-5-lgBI 

Shri A.K. Balan Shri Pranab Kumar 
Mukherjee 

5-5-191)l 

Shri Harikesh Shri Mallikarjun 
Bahadur -----.---

6-5-lg81 

41. Reported unauthorised shoo- Silri Ram Vila! Shri P. V. N.\r:uim!J.a 
ting'of film' by B.B.C. of Paswan Rao 
the private life of tribals in 
Bastar. ~  Pra:bih. 7-5-1981 

.42. Reported lockout declared Shri Krishan Pratap Shri C. M. Stephen 
by the foul' public sector Singh 
undertakings in Ban.lfalore. 8-5-1981 

5. DIVISIONS 

.Number of DivisiON held • 

I 

0 

0 

0 

J 

5 

H. M. 

a 55 

o 58 

oS 

513 

I 

48 

33 

00 



Subject 
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6. FINANCIAL BUSINESS 

Dale of Date(s) 
p"-Senta- of discus-
tion sion 

Time 
taken 

---------------------------------------------------------_ .. 

BUdget (Railwa}'ll) for 1981-82 

Supplementary Demands for Grants 
in ~  of Budget (Railwa}'ll) 
for 1980-81 

Demands for Excess Grants in 
~  of Budget (Railways) for 

1977-78 

Demands for ExcC!ls Grants in 
respect of Budget (Railways) for 
19']8-79 

"udget (General) for IgSl-82 

2 3 4 

H. M. 

(i) Railwqy BuJgtl 

19-2-81 

26-2-81 
27-2-81 
28-2-81 
2-3-81 
3-3-81 
5-3-81 

( 
I 
>-General Discussion 

) 
16-3-81 .Discussion and vot-~ 

17-3-81 ing on Demand. for I Grants 

6-3-81 16-3-81 *Discuwon and ~ 
17-3-81 Voting on Supple- I 

menlary Demandl I 
for Grants (Rail-

l ways) 

6-3-81 16-3-81 ·Discwsion and 
17-3-81 voting on Demands , for Excess Grants 

(Railwa}'ll) 

I 
6-3-81 16-3-lh -Discussion and I 

17-3-81 Voting on Demands 
for Excess Grants I 
(Railways) J 

(ii) Glfl6ral But/gl' 

9"3-81 1 10-,3-81 
11-3-81 General Discwsion 
12-3-81 J 
13-3-81 

Discussion and Vot-
ing onDrmands for 
Grants on Account 
(Youd-without tlis-
tlUsimr) 

6 47 

-DisCUSSM to,e-thrr ~  with the Government Resolution appro\'ing urtain recom-
trendations of Railway Convention Committee contained in their ~  Rt'port. 



25 ---

3 

if'>JSCUSSJON AND VOTING ON DEMANDS FOR GRANTS OF MINISTRY/DB-
PARTMF.NT OF-

113-3-81 "\ Commerce 6 '4 
114-3-81 f 

~ -  } Information and 7 31 
g 3-81 Broadcasting 

27-3-81 1 
30-3-81 J External Affairs 8 og 
3'-3-8, 

31-3-81 
1-4-81 
2-4-81 

~ Petroleum, Chemi-
L~ and Fertilizen 

Jo 
6 16 

2-4-81 
} Communications 3-4-81 4 55 

6-4-81 

6-4-8 I  } Labour 
7-4-81 

3 23 

8-4-81 }Defance 7 58 
9-4-81 

10-4-01 1 • Agriculture 
15-4-81 ·Rural Recon- 10 47 
16-4-81 J struction 
20-4-81 

20-4-81 } Home Affairs 
21-4-81 

10 04 

Civil Supplies 
Education and Cul-
ture 
Energy 
Finance 
Health and Family 
Welfare 

Guillotined j Industry 
at 6 P.M. • Irrigation 
on 21-4-81 ~ Law, Justice and I Company Affairs 0 03 

Planning 
Shipping & Trans-I port Social Welfare 
Steel and Mines 
Supply and Rehabi-

~ Iitation 
Tourism and Civil J Aviation 
Works and Housing 
Atomic Energy 

-"Discussed toga! her. 



Supplementary Demands for Grants 
1ft respect of the Budget (Gencnl) 
for 1980-81 

Demands for Exoeg Grants in 
respect of the Budget (General) 
for 19rJ-78 

Demand. for ExeeU Grants in res-
peet of the Budget (General) for 

- ~ 

5-3-81 

3 

16-3-81 

16-3-81 

Electronics 
Environment 
Science and Tech-
nology 
Space 
Lok Sahha 
Rajya Sabha 
Parliamentary Affairs 
Secretariat of the 
Vice-President 

4 

H. M. 

T6tal time taken on 65 20 
Demands for Grants 

··Discussion and vot-1 
ing on Supple-
mentary Demands 
for Grants (General) 

•• Discussion and Vot-
ing on Demands for ~ 

~  Grants J 
•• Diacullion and Vot-
ing on Demands for 
Exoeg Grants 
(General) 

1 59 

(iii) Butl"t in mjJlet of SItIII of Mtlllipur 

Budget (Manipur) for IgBl-82 

Supplementary Demands for 
Grants in respect of Budget 
(Manipur) for rg80-8r 

•• Discussed together. 

16-3-81 

r6-g-81 

19-3-81 @General Discussion 1 
f 

19-3-81 @Discussion and ( 
Voting on Demands 
for Grants on 
Account 

19-3-81 @)Discussion and j 
Voting on Supple-
mentary Demand. 
for Grants 
(Manipur) 

2 OOo 

@DiJcussed tosether a10ngwith the Statutory Resolution seeking approval of the Pro_ 
clamation ilSued by the President on 28-2-81 under article 356 of the Constitution in respect 
of the State of MampUf. 

-.---
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7. LEAVE OF ABSENCE 

BI. Name of Member 
No. 

J. Shrimati Sahodrabai Rai 

II. Shri S. N. Prasan Kumar 

S. Dr. Subramaniam Swamy • • 

4. Shri V. N. Swaminathan 

5' Shri A. A. Rahim 

6. Shri Cumbum N. NatartJan 

7' Shri Thazhai M. Karunanithi 

8. Shri Keyur Bhwhan 

9. Shri!Somnath Chatterjee 

"10. Shri Balakriahna Wasnik 

Period for which 
leave granted 

111-8-80 1 

Date 
when 
leave 
granted 

.,.,,-80 [ to 
2S-11l-80 

16-2-81 
to 113-S-b 

8-3-81 I 9-3-81 
to 

1'4.-81 J 
6-.-81 

to 
117-.-81 

6-3-81 
to 

6-.-81 

17-2-81 I to 3-.-8 1 I 
8-.-81 I 5-5-81" to 
8-5-81 

113-11-81 
to 

1-4-81 I 
10-4-81 I 

to I 30-4-81 

6-4-8 1 1 
to 

J 
30-4-81 

9-3-81 
to 

24-4-81 
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g. OBITUARY REFERENCES 

SI. 
No. 

Name and particulart of 
Membenhip 

Dale of Date on 
death which 

- - - ~ ~ ~ ~o  -~.--J. S~  Lolt Sabha ::1-111-80 ~ 
-/Shri G. 'K. Singha, Member of Third 
J Lolt Sabha. 111-12-80 

3. Sardar Mohamad Latifur Rahman, 
~  of Constituent Asaembly. 

Shrimati Tara Govind Sapre, Member 
01 Fourth Lok Sabha. .. 

5. Shri M. C. Chagla, formcr Union 
f' Minister. .  .  . 

, ~ Shri Jahanuddin Ahmed, Member 01 V· " Fourth Lolt Sabha . 
-f S ~  Sahodrabai Rai, Sitting 

Jl!ember of Lolt Sabha. 
I 

8. ,Shri GajraJ Singh Rao, Member of 
V Third and Fourth J.ok Sabha. 

1--g. Shri R. K. Nehru, Member of Central 
L'!'gislative ~ .. .  .  . 

'/Shri Nawab Singh Chauhlln, Member of 
J' . Sixth Lok Sabha. .  .  .  . 

/

1  . hri Bibhuti Mishra, Member of First, 
Second, Third, Fourth and Fifth Lok 

\ Sabha.. r .  .  .  . 
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15. QUESTIONS 

(i) Stamd 

Number of Questionl put down in Question Lists Cor Oral ~  

Number o o ~ orally answered 

(ii) Unstamd 

~ of QUl'Slions put down in Question Lists for Written An.wen and 
Written )\nswers furnished 

(iii) ShIITI Notice Qy6s1iolt 

~ of Questions put down in Short Notice ~ o  Lilts 

Number of Questions orally answered 

·1133 

.·10479 

NIL 

NIL 

·Includes 45 Starred Questions transferred/pCllltponed from one Ministry to llIIother . 

•• Incilldes 136 UOItarred Qusetions transftrred from one Ministry to another. 
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19. SPEAKER/DEPUTY SPEAKERJCHAIRMAlII 
ANNOUNCEMENTS 

81. Subjt'ct By Whom 
No. 

1 Decision taken at the meeting the Spea- Speaker 
ker had with the Leaders of Party and 
Groups regarding ol;servance of holiday 
on account of Guru Ravi DU'8 Birth-
day for Lok Sabha on 18 February, 
IgBI, as also in future. 

I Adjournment of House at 4.30 P. M. on ipeaker 
28-2-81 to re-assemble at 5 P.M. for 
the ~ o  of the General Budget 

S Reply by the Finance Minister to the Gen- Dy. Speaker 
cral diacUJllion On the General Budget, 
submission to the vote of the House of 
the Demands for Grants on Account 
(General Budget) and the introduc-
tion, consideration and palling of the 
Appropriation (vote on Account) 
Bill, would be take up on 13 March, 
I gBl, immediately after the Question 
Hour and formal items, like Papen to 
be Laid on the Table . 

Date 

. ------.--. --------------------------

20. STATEMENTS --
(i) Suo molo statements made/laid by Ministers under Rult-372 

:'111. 
No. 

Subject Name of Minister Date 

:) 4 

t Train accidents which o('-cured between Shri Kedar Pandry 1,-2-8 I 
Kattandapatti and Vaniyanibadi sta· 
tionl of Southern Railway on II Feb-
ruary 19BI and between Durandha 
and Chainwa lltations of N.B. Railway 
on 15 February, 19BI. 

2 Agitation by a Reetlon of I.oeo Running 
Staff of Railways. 

Shri Kedar Pandey 

Time 
taken 

5 

H.M. 

o II 

o og 
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3 4 

3 Occupation of Indian Mission Shri P. Shivahankar 19-2-81 
and thr-Guatemala Miaion in Mexico 
city by a group of Mexican Indians 

_ ... Government business for the week com-
,/' mcncing 23 February. Ig81. 

5 Law and order sitllation in Gujarat. 

6 Government bUlinrss for the week com-
mencing 2 March, IgBl. 

, Government busincu for tht" week com-
mencing 9 March, IgBl. 

8 Governmr-nt business for the week com-
mencing the 16 March, Ig81. 

9 Intensive ticket checking drive recently 
launched on tbe Northern Railway. 

10 Increue in tbe ratr of royalty on crude 
oil. 

11 Price and procurement policy of wheat 
and Barlry. 

1:1 DiacutlS:ons by World Bank Team about 
import of High Power LocomotivCl. 

13 Formation of Jayaprakash Narayan 
Memorial Committee. • 

1.4 Correcting cr:rtain information given on 
30 March, IgBl during #=alling attention 
regarding rr.ported payment of Ra. 
gl. 90. !ioo/-by Mis. Zenith Steel Pipes 
anti Industries Ltd. by way of black-
money for purchase of office premises 
in Dalarna' House at Nariman Point 
Bombay. 

15 Change in order of tliAclI!J5inn and voting 
on thl' Demands fol' Grants relating 
t) the MiniAtry of Petroleum, Chemi-
cab and Fcrtiliz,'rs and the Ministry 
of Communications. 

16 New palll'rn of invt"stmcnt of funds of 
eharitabk and religious trusts and 
instilutionR. 

1 7 R("porled d"ath of a boy due to shooting 
by police on a runaway taxi on 30th 
March, 1')81. 

Shri Bhishma Narain 20-2-81 
Singh 

Shri P. Venkata 
Subbaiah 

Shrl Bhishma Narain :18-11-81 
Singh 

Shri Bhishma Narain 6-3-81 
Singh 

Shri P. Venkatasub- 13-3-81 
baiah 

SOO Kedar Pandey 16-3-81 

Shri P.C. Sethi 

Rao Birendra Singh 

SOO Mallikarjun 

Shri S.B. Chavan 

Shri R. Venkatara-
man 

Shri Bhishma Narain 30-3-81 
Singh 

Shri R. Venutara-
man 

Shd Yogendra 
Makwana 

5 

H. M 

o 01 

o 21 

o 10 

o 17 

o ~  

o 20 

o 22 

o 01 

o 0,5 

o 011 

o 01 

• 01 

o 01 

o 03 

" 01 
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19· 

20. 
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Payment of an additional instalment of 
Dearneu Allowance to the Central Go-
vernment Employees and also payment 
of an instalment of "Relief" to Pension-
en w.e.f. the 1St December, 19B', 

Outcome of thi interflovemmental 
meeting concluded on 4th April, IgBl 
betwt-en India and Bangladeth for the 
Review of thr Inc\t>Bangladesh 
Agreement on 5th November, 1977 on 
sharing of the Ganga waten at Farakka 
and on augmenting ill flows. 

Withdrawal of money form the Con-
tingency Fund of India towards the set-
ting up of Economic Adminiltr2tion 
Reforrru Commilllion. 

3 

Shri R. Venkatara-
man 

Rao Birendra Singh 

ibri YOiendra 
Makwana 

·21. Clarifying the position in regard to the Shri Vasant Sathe 
matter raised under rule 377 by Shri 
Ram Vilas .~  in the House on 
I April, Ig81 regarding 'Partisan attitude 
of An India Radio on the question 
of reJel'Vation for Scheduled Castes 
and Scheduled Tribes'. 

4 

22. Setting up of a Commiaion for High Shei P. Shivlballur 15-4-81 
Court Bench in Western Uttar ~  

23· Vanaspati prices. 

~ Power break-down in Delhi on 21 April, 
I gil r. 

ltao Birendra Singh 

Shri Vikram Mahajan 22-4-81 

25· Government decision on LIC BonO! lsaue Shri R. Venutara-
man 

116. Attack on Income Tax Officen engaged Shri R. Venkatara-
in search and seizure in certain premi- man 
set in Srinagar. 

117. New incentives for tyer and Paper in-
dustry. 

28. Government business for the week com-
mencing the 27th April, IgSr. 

Shri Charanjit 24-4-81 
Chanana 

Shri Bhishma Narain 114-4-81 
Singh 

29-Damage to the Air India Aircraft ear- Giani Zail Singh 117-4-81 
marked for the use of Prime Minister 
during her scheduled official visit to 
foreigD countril"S. 

5 

H.M. 

o 02 

o 05 

o III 

o 01 

o 07 

o 03 

o 09 

o 39 

o 35 

--~----- -  - .~--.---------------" .... _-----_ .. __ .. -.------
*R .. lcvant ~ from news item. hroadeast by A.T.R. werr al!lO laid on the Tahle. 
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II 5 

. ~ 

50. Running of a ~ train from Mme- Shri Kedar Pandey 129-4-81 
dabad to Delhi on 116th April, I gSl. 

11. Correcting certain infonnation given to Giani Zail Singh 30'4-81 0 oa 
the HoUle on III April, 1981 during 
the coune of reply to the discussion 
on the Demand! for Grants relating 
to the Ministry of Home Affairs. 

sa. Government business for the week com· 8hri P. Venkatasub· 30-4.81 0 lIB .. ~ ... mencing the 4th May, IgSl . baiah 

93. Incidence of violence at Biharsharief in Giani Zail Singh 
the State ofnihar. 

5-5-81 0 05 

34. Killin, of HarijaDII by dacoits in Etah Giani zan Sinsh &'5-81 0 03 
diatrict of Uttar Prade.h. 

(ii) SIIJIemmls IllltUr Dir"lWn 115 

SL Brief subject ~ ~~- Miaistcr Date Timo 
No. ber wiu).JM4c the .madc taken 

statement d2e .tate-
ment in 
reply 

H.M. 

1 Certain information given Prof. Madhu Shri R. 5'3-81 0 07 
by the Minis ter of Finance Dandavate. Vmlcata-
on !23rd February, IgSl raman 
while replying to the Mem· 
bera who oppoecd the mo-
tion for leave to introduce 
the Life Insurance Corpora· 
ti on (Amendment) Act, 
\')81 . 

. lZ Certain information given Shri G.M. Banat- Sbri Ma- 30-5-81 0 06 
by the Deputy Minister of walla. llikarjun. 
Railways on 18 December 
I gSo in answer to USQ No. 
4341 regarding strike of 
yardmen of the Bombay 
Central Terminus. 



(iii) Matten undu Rule 577 

SI. 
No. 

Subject 

R 

•• Atrodtiea ~  weaker 
1eCti01ll in l.IJarat. 

e. Permiaion to form Trade 
UnioDI ~ civilian cmplo-
)'eel wor 'ng in Defence 
establishment&. 

8' Coavenion ofNCn tKan akumari iatrict, 
~ Nadu) telephone 
ezchange into an automa-
tic exchange. 

4' Hardahipa cawed to pauen-
gen due to tram. ~ 
Kisaru for the KUan y 
in Delhi. 

5. Declaring a Gazetted holi. 
day on 18th ~ to 
commemorate Guru avi-
duji birthday. 

6. Regarding Aligarh Muslim 
University. 

7. Incidents in Kurukahetra 
Univenity, Haryana. 

8. Steps to contain incidena of 
dacoity. 

9. Drinking water problem in 
Sector 'C' of Central Go-

Name of Member 
who raUecI the 

mattn 

5 

Shri Hiralal R. 
Parmar. 

Shri Samar MuIt-
hcrjee. 

Shri N. Dennis. 

Prof. Madhu 
DaDdavate. 

Shri SunJ Bhan. 

Shri a.M. Banat-
walla. 

Shri Mani Ram 
Bacri· 

Shri Madhavrao 
Scindia. 

Shri Atal Behari 
Vajpayee. 

vernmcnt employee'. quartera 
Gole Market area, New 
Delhi. 

Minister Date 
who 
made the 
State-
ment in 
reBpODIe 
there to 

4 

Shri Yo-
gcudra 
Makwana 

17-2-81 

I 

J 

!l3-!l-81 

J 

Time 
taken 

6 

H.M 

0 35 

0 17 
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I • s 

10. Increase in the Welt BeDpl'. Shri Satya Sad.ban 
CIIIlent quota. Chakraborty. 

II. Alleged denial to Tribala Shri PiUl Tirkey. 
to be enliated .. Tribala in 
the current CcnaUi Opera-
tion in certain paru of the 
country. 

Ill. To stop construction of the Shri Zainul Buber 
Dam in Ghazipur District 
of Uttar Pradesh. 

13. Imta.1lation of a Radio Sta- Shri Vudhi Chander Jain 
tion in the border Districts 
of Barmer-JaisaImer of 
RI\iBlthan 

14. Atrocitiel on prisoners with Shri IUD) Vilu 
special referr nce to the ~ PuwaD 
cent incident in Central 
Jail, Samutipur. 

15' Shortage of edible oil in Shrimati PramiIa 
Dellii. Dandavate. 

16. DelerUon by Indian Footbal Shri Santolh Mohan 
Playen from Aaian Gamel Dev. 
Coaching Camp. 

I'. Am 19amation of Chittaran- Dr. Saracliah Roy. 
jana National Cancer Re-
search (".entre and Chiltara-
njan Cancer Hospital, . Cal-
cutta. 

18. Dispute between the Statel Prof. K.K. Tewari 
ofU.P. and Bihar regar-
ding forcible occupation of 
lana. 

19. Development of Coloche1 Shri N. Dennis. 
Port in Tamil Nadu 

110. Development of certain Can- Shri Krishan Datt 
tonment areas in Rima- Sultanpuri. 
chal Pradesh. 

Ill. I.nadequa.te power supply and 
IDcreaae In rates of power 
Supply to farmera with .pe-
cial reference to agitation 
in Haryana. 

8hri Mani Ram 
Basri· 

II!!. Remunerative prices for po- Shri B.D. Singh. 
tato growers of Uttar Pra-
desh. 

flg. Shortage of edible oils and Dr. Vasant Kumar 
vanaspati in the cOUDtry. Pandit. 

5 I 

H.M. 

o 17 

o 06 

j 
} ....... o I' 
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9 4 5 6 

----
H.M. 

24. Welfare measures for tribals 8hri Uttam Rathod 
with special reference to 
Kinwat Sanatorium S0-
ciety hospital ,in Kinwat, 
District Nanded (Mahara-
shtra.) 

!l5· Upgradation GIl' Madan Shri Mahavir Prasad 
Mohan Malviya Graduate lIS-lI-81 0 17 
Engincering College at 
Gorakhpur into,a POIt-Gra-
duate Engineering College. 

26. Relief for the drought-affec-Shri Moo! Chand 
ted PaJi district of RajQ. nap. 
than. 

lI? Lock-out in HindUitan Pit- 8hri Krishna Chandra 

J 
kington Glau Works in Halder. 
Auam. 

:l8. To gear-up 'Food for Work Shri Satyanarayan 1 programme and, other de- Jatiya. 
velojhmental works in 
Ma ya Pradosh uuder 
'integrated R 'raJ Develop-
ment Programme. 

29. Inquiry into the alleged Shri V.S. Vijayara-
spirit Icandal o ~ ghavan. 
5tatel of Kerala and Tamil 
Nadu, 

go. Contract labour strike in Shri Ramavatar 

r 
a6-11-81 0 III 

TISCO. Shastri. 

3!. Relief measures for drought- Shri P. Rajagopal 
affected areas in Andhra Naidu 

1 
Pradesh. 

32. Reported racket involving Prot Madhu Danda-
s31<: offree Indian Air Linea vale 
tickets. 

33· Enhancement of cement aI- Shri K.A. R.,,;an. 
loeati on to Kerala. 

34, Collection and return of Shri D.S.A. Sivapra-
application fee for jobs by kasam. 
Tuticorin Port Trust. 

35. ProbletDI of residents of Prof. Nirrnala Kumari 117-a-fh 0 I, 
Chiuorgarh (Rajasthan) Shaktawat. 
due to location of Birla Ce-
ment :Factory in the reai-
dential areal. 

36. Opening or M1hini Cotton Shri Somnath 
and Telttile Milll in Welt Chatterjee. 
Bengal. 

-_.------_._--
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• :3 4 5 

-H.M. 
S7. Recognition by the Central Shri A. Neelalohi-

Govt. of the 'Seaman Trai- thadasan Nadar. 
ning Coune conducted by 

of Nau-Kerala lnatitute 
tical studies at Kovalam. 

S8. Need for stept to increase Shri Hariah Chandra 117-11-111 
supply of kerOlene, diesel Singh Rawat. 
and bitumen to hilly distri-
cts of U.P. 

S9· Controlling pest-infection of Shrimati Uma 
oranges in Nagpur and Prakash Choudhari. 
Amravati districts of Maha-
rashtra. 

40. Alleged non-writing of mo- ShrilWhid 
ther. tongue in the Census Muood. 
operations in Saharanpur 
and other places. 

41. Programme for imrovement Shri Rasa Behari 
in the field 0 games Bebra. 
and sports. 

411. Use of power alcohol as 
subltitute for diesel oil far 

Shri P. ~ o  

Naidu. 
transport vehicles. ; II-S-81 0 10 

4S. To gear-up Public Distribu- Shri Virdhi Chan-
tion System in Rajuthan. del' Jain. 

44. Repair of the fault in tele-Shrill MukWlda 
phone line between Bartli- Mandai. 
pur aud other areas of West 
Bengal. 

45· Refusal to implement Pale- Shri V.N. Gadiil 

1 
kar Award by Sakal Papers 
Private Limited, Mahara-
shtra. 

46. Problema of handloom in- Shri V.S. Vijayara-
dustry in Kerala. gbavan. 

} 47· Steps for improving power Shri Ram Singh 
lupply in Rajaathan. Yadav. 

40· Reported decision for ai- 8hri Niren Ghoeb. 
lowing import ofpre-parc-
tiaUly oriented yarn for S-S-BI I ~ 
actual users hitting the 
IlDall weavera' interests. 

49· StepI for sanctioning of new Shri K. A. ~ . 

\ 
hydro-electric schemes of 
Kerala. 

.---. 
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---------------------------------------------------------

50. Reported killing of a penoD Shri Suraj BbaD 
by Meerut Police. . 

51. Reported terror in three Shri Rajeah Pilot 
Tcbsill ofBharatpur diatrict 
uDleuhed by a particular 
gang of dacoitl. 

511. Payment of arre&l'I to Shri Satyanarayan 
farmen by Sugar factoriea Jatiya. 
of Jawra and Mahendrapur 
Road in Madhya PradCllh. 

59. Shortage of postal artidel Shri Satyasopal Miara 
in Weat Bengal. 

Moo To let up Imall scale indUl- Shrimati Uaha Pta-
triea in hilly and backward bib Choudhari. 
areal of Maharashtrll. 

55. Extra allotment of cement Shri O)lintamani 
to Orissa for worka to con- Panigrahi 
trol floods. 

~. Drinking water problem in Shri Ramavatar 
PatDa city. Shutri. 

57. Steps for implementation of Shri Alhok Gcblot 
Palckar Award. 

sa. Steps to releue tax mark Shri Shiv Kumar 
permit (powcrloom) to Singh 
PowerIoom weavers otBUf'o 
Lanpur in Madhya Pradesh. 

59. Earlyrdecision about letting- 8hri Bheekhabbai 
up of a regional rural bank 
for Sagwara Town inRaj .... 
than. 

60. Alleged recovery of defence 8hri Ra'eah Kumar 
armaments in Agra. Singh iJ 

61. Steps to avoid strike by Shri Ram Vrlu 
Junior DoctOR of Delhi. Paawan 

611. Treatment meted out to Shri K. Mayathevar 
Shri Thazhai M. Karuna-
nithiJ M.P., in jail after hU 
recent arrest. 

69. R.eported agitation by work· Shri Harik.m Bab&-
en of Katihar Jute Mill.. duro 

H. M. 

Giani I Zail 
SiDp. I 

J 
S-S-81 

5-S-SI o 16 

, 
t 

J 
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Arr'ett of .tudents underthe Dr. Subramaniam 
National Security Act. Swami 

To increuc the amount of Prof. Nlrmala Kumari 
aubddy (or bio-pa (Gobar Shalrtawat 
gaa) plants in the rural 
areal. 

~. Ineffectiveness ofrindcrpcst Shrl P. Rajagopal 
vaccine produced at Naidu 
Hydcrabad. 

-67. Alleged attack on the editor Shri Harikcah Baha-
or 'Jan Varta'. dur 

Qt. To impmc excise duty on Shri Nit Kumar Saba 
tobacco instead of bcedica. 

AlJr.ged carelessness by the Shri Ram Vilu Pal-
head or the Surgery wan 
~  of Sarojini 
Naadu Hospital, Agra. 

Judicial enquiry into the in-Shri Atal Beharl 
cident regarding Alma V~  
Ram Sanatan Dharam 
College, New Delhi, lead-
ing. to lathi-charge by the 
police. 

71. Protection of fishermen in Shri Raaa Bchari 1 
the coastal belt of Orissa. Bchra • 

Relcue of water from 
Gandhi Sagar Dam to 
Kota-BlllTIlge RajullnD 
by M.P. Government. 

Shri Krishna Kumar 
Goyal 

79. Steps for eKJlanaion and Shri R. P. Du 
efficient running of Durga-
pur Steel Plant. 

74. Steps for movement of grain Shri Madhavrao 
ltocks from FeI depots to Sclndia 
Tehsil. in Bhind district. 

75· Reported gang-raping of an Shrimati Geeta 
Adivasi woman in a viII- Mukherjeej 
age of Madhya Pradesh. 

16· Installation of Ashoka Ley- Shri Ram Singa 
land Truck Enginca Yadav 
manufacturing industry 
at Alwar. Rajasthan. 

77· ~  incidence ofT.B. 8hri ArifMoharnmad 
In KaDpur. U.P. dcapite Khan 
advancement in medical 
research and treatment. 
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78. Outbreak of poliomeylitia Dr. A. Kalanidhi 
in epidemic form in Madras 

79· 

80. 

city. 

To grant full ownership right Shri P. Namgyal 
and citizenahip to the refu-
gees from Pakistan occupied 
Kashmir who crossed over 
to India in 1947. 

Problem created by accum-
mulation of water in de-
pressions of Rajasthan 
canal in Suralprh tehsil. 

Shri Manp.hoo., 1 Singh 
Cha1,\otWy 

81. Need to increase the quanti-Shri Virdhi Chander 
ty of drinking water IUPP- Jain 
lies in villages in Western 
region of Rajasthan. 

82. To set up the Aromatic COIn-Shri V. S. Vijayara-
plex in Kerala. ' ghavan 

83. Reported demolitions by D. Shri H.K.L. Bhagat 
D.A. in West Vinod Nagar 
in the trans-Yamuna area. 

2nd and grd stages of the thadaaan Nadar 
14· To accord clearance to the Shri A. ~ o - J 

Vizhinjam fishery harbour 
project. I 

85· Extension of tenm of Chair- Shri Nircn Ghosh 
men of nationalised banb. 

86. Alleged rape of two AdivaU Shri Satyanarayan 
girb in Bhabri village of Jatiya 
.Jhabua district, Madhya 
lTadesh. 

8,. The issuance of a licence to Shri Satyagopal Misra) 
let up a Petro-Chemical 
complex at Haldi&. 

88. Setting of a Petro-Chemical Shri Dileep Singh 
industry based on Bombay Bhuria 
Gas in Radam, Madhya . 
Pradesh. 

Neet.I for relief to the Victims Shri HarUh Chandra 
of bUI accident in Almora Singh Rawat 
and Pithoragarh districts·or 
U.P. 

Bg. 

go. A daily Indian Airlines' iICI'- Shri ~  Prasad 
vice to Gorakhpur. 

91. Setting-upof a Bench of Shri George Fernan-
Allahabad High Court at des 
Meerut. 

H. ~. 

1a-3-th 
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92. Non-implementation of Pale--Shri R. N. Rakesh 
Dr Award by the manage-
mentofa U.P. Hindi 'daily'. 

93· Reported discUS!ions by 
World Bank team about 
import of highpower loco-
motives. 

I 
Prof. Madhu Dand&-- t 
vale 

94. Difficulties of roller flour Shft Ananda Oopal 
mills in We1lt Bengal. Mukhopadhyay 

95· 

g6. 

To brinlJ all exportable com-Shri Saifuddin 
modilJes under compulsory Choudhary 
~  ~ o . and pre--
shipment Inspection. 

Dismissal of part-time corres-Shri Nawal Kishore 
!XI!ldents by newa-papen in Sharma 
violation of Palekar Award. 

97. To construct a bridge over Shri Rana Vir Singh 
Ghaghra j"ining Barabunki 

gB. 

99· 

and Bahraich districts, U.P. 

To ascertain potentialities Shri V. S. Vijaya-
of ~  granite rocks raghavan 
from Palighat. 

Difficulties being faced by Shri R.L.P. Verma 
the villagers living on the 
border between Bihar and 
Uttar Pradesh. 

J 

1 
l 
I 
t 
I 
I 

100. Demand for creation of· Shri Eduardo Faleiro· J 
'Vilhal Gomantak'. 

101. Preserving the Jagannath Shri RaaaBehari 1 
temple of Pun and Sun Behra 
temple of Konark which 
are on the verge of extin-
ction due to lack of proper 
maintenance. 

102. Development of Ghazipur ShriZainul Baaher 
diatnc:t by providing funds 
for heavy and .mall cotta8e 

lOS, 

industries. 

AlleKed recruitment of 
tribals of Oriua thro h 
unauthoriaed agentl ~ 
other States. 

To improve working condi. 
tions of university teachen. 

Sbri Chintamani 
Jena 

Sbri Harikesh 
Bahadur. 

5 6 
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cos. Better P &: T aervices in Shri KriIbna Chandra 
Burdwan district of West Halder 

106. 

Bengal. 

Reported demolition of 
'Samadhi' of Shri Chander 
Shekher And in Allahabad 
on 10 March' 81 and need 
to Uaue a postal stamp in 
the memory of Shri Azad. 

Controlling lOil erosion in 
the catchment area of river 
Ganga in ~  and 
Monghyr distrIcta of Bihu. 

8hri RamavatlU" 
Shatri 

Shrimati Kriahna 
Sahi 

108. Steps to reopen Aravali Shri Ram Singh 
Swachalit Vahan Automo - Yadav 
biles Limited, Alwar (Raj .... 
than). 

log. To improve capacity utilill-Shri Jitendra Prasada 
ation of Ordnance Cloth-
ing Factory, Shahjahanpur . 

. £ To abolish Devdasi system Shri B. D. Singh 
~. in Karnatab. 

III. Reported clOlure of the Shr i K. A. Rajan 
Jawahar Lal Nehru Univer-
sity's centre of .tudiea in 
acience policy. 

I'll. Setting up a Bench of Alia-Shri Harish Kumar 

IIg. 

habad High Court at Gangwar 
Bareilly. 

Reported ~ of Sbri Krishna Kumar 
a DiStrict and Scssiona Judge Goyal 
of Rajasthan sinee 16 Much, 
IgBl. 

114' Steps to improve di.tant Shri Hariah Chandra 
communication facilities in Singh Rawat 
backwud districta of Uttar 
Pradesh . 

• IS' Need for fertilizer factory in Prof. Nirmala Kumari 
Chittorguh. Shaktawat 

116. Better Sanitation in Laxmi Shri Bheekhabhai 
Nagu and Guru Angad 
Nagar, trans-Yamuna colo-
nies to check outbreak of 
Cholera and Malaria. 

J 

117' Nationallaation of MI. Shri Mukunda Man- ! 
Cuter Pooler &: Co. Pvt. 
Ltd., Calcutta. 

dal i 
J 

4 6 
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118. Establishment ofa rubber- 8hri N. DeDn\1 
baaed industry in Kanyaku-
mari diatrict. 

rig. Supply of coal to Ongole in 8hri P. Rajagopal 
Prakasam district of Andhra Naidu 
Pradelh to help the tobacco 
curing process. 

130. Orisil in cashew induatry in Shri P. It. Kodiyan 
Kerala. 

19l. Fundi for drought and Shri S. A. Dorai 
drinking water scarcity in Sebastian 
Tamil Nadu. 

To clear lease papers 
hampering allotment of ai-
ready-devcloped land to the 
members of hOUling lociety 
in Delhi. 

8hri Ram Vilaa Pas-
wan 

I 
~ 
I 

r 2 3· E teet ion of Delhi Metropo- Shri Atal Behari Vaj-J 
litan COuncil. payee 

Law and order situation 
with particular reference to 

~ incidents of dacoity. 
lootIng and murder In 
HiBIaI'. Haryana. 

Shri Mani Ram 
Bagri 

U5' A new fast train between Sbri Ajit Kumar 
Chakradharpur and Howrah. Saha 

I !is. To abolish the contract By!- Shrl B. K. Nair 
tern of empluymeDt in the 
Indian Rare Earths Factory 
at Chavara. 

U7' Alleged release of prisoners ShriJagdilh Tytler 
from Tihar Jail, Delhi with 
the help of forged docu-
ments. 

Ig8. Steps for providing drinking Dr. Vuant Kumar 
water, etc., during the com- Pandit 
ing sUJDIIler ICaIon in 
Madhya Pradelb. 

1129. Research to eradicate brown-
hopper infection to paddy 
crop in Kerala, and provi. 
sion of aslqtance to aftected 
flrmers. 

Shrj V. S. Vijayaa 
raghavan 

'130. ~ Alleged kidnapping of a Prof. Madhu Danda-
Judge of Rajasthan. vate 

1 
I 
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131. Stoppage of purchasing of Prof. N. G. Jlanp 
cotton by Cotton Corpora-
ration of India in Andhra 
Pradesh. 

Reported termination of Shri George Feman-

.". ~  o ~  S: K. P. 8m .. Iko J .. 
lea'iil Indian aca-bed. 

134' Measures to provide adequ- Shri Jitendra Prasada I 
ate train services between 
Pilibhit and Shahjahanpur. 

135' To re-claim alkaline land. Shri P. Rajagopal 
Naidu 

136. To keep the river Ganga free 
from pollution. 

Shri Zainul Basher 

137· Conducting local body e\ec-
tions in Tamil Nadu. 

Shri K. Mayathevar 

138. Remunerative price for tob-Shrimati Geeta Acco producers. Mutheljee 

I Reported distorted delinea- Shri Bapusaheb Pam-
tion of India's boundary in lew 
the latest Chinese maps. 

140' 

141• 

Reported digging of a new Shri Ram Vilas Pas-
drain by Delhi Admini.tra- wan 
tion for release of water 
from Haryana and Rajasthan 
and farmers' reaction there-
to. 

To let 'Ip a Central Unj- Prof. K. K. Tcwari 
venity in Bihar 

142. To allow rebate on the Shri M.S.K.. 
sale of handloom clothes Sathiyendran 
without any restriction. 

143. A train connection between Shri G. Nanimha 
Sirpur-Khagaznagar and Reddy 
Hyderabad. 

Threat of closure of small 
lCale unit in Makwana, 
Marwar, Pali, etc., in 
Rajasthan due to excise 
duty, levy on job worb 
worth RA. 1,000. 

Shri Virdhi Chander 
Jain 

4 5 6 
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14-5· Shortage of wheat, sugar Shri Satish 
and rice in Jaipur fair Agarwal 
price .hops. 

To introduce EMU coa-
ches in Burdwan-&an-
801 sl'ction and extend 
suburban area services 
up to Asanllol. 

To stop illegal encroach-
ment of the Railway land 
at Kharagpur. So ~ 

Eastern Railway. 

Shri SUlhil 
Bhattacharya. 

Shri Narayan 
Choubey. 

148· Me:uUfCS to improve wor- Sht;i Ohingwang 
king of Agricultural Konyai. 
OoUege in the State of 
Nagaland. J 

q.Q. Alleged closure of indaS-sbri Shiv Kumar 
tries due to cancellation Sinab 1 

o o ~~ ~  Sybr'adai RaIn: Singh .' 
lona apl eglOn v. 
Plan. 

Protest-week frOm 26th S ~ Rasb,id 
March, IgBl by JuniM MUm. 
Doctors of DeW over 
non-implementation of 
the agreement about 
their demands. 

! 52. Reported march of farmers Shri Indrajit Gupta 
and agricultural la-
OOurerR from Red Fort to 
noat Club for redreasal of 
their grievances. 

153· Supply of coal to Ennore Dr. A. Kabmidhi 
Thermal Power Station, 
Madras. 

154· Construction of 'Krisbi 8hri Mulcunda 
Vigyan Kendra' Kak- Mand/ll. 
dwip in West Bengal. 

155· To provide maximum poIIi-. Shri HArikeah 
ble faeilitles to our acien- Bahadur. 
tists. 

West Bengal Government's 
reported request for per-
mission of the Reserve 
Bank to set up its own 
Banking Oompany. 

Shri Matiial Hasda 

157' Reported demolitions by 8hri Ramavatar 
D.D.A. in Preet Nagar Shastri. 
extension area, Delhi. 

1 
l 
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1:\8. To declare Jodhpur city Shri Ashok Gchlot 
.. B-!Z city lor facilities 
to Central Government 
cmployecl. 

159· Meuurca to prov!de un- Shri Nawal Kilhore 
interrupted BCrVlCCl by L Sharma 
Nationalilcd Bank&. 

160. Recent Itrike by the workers Shri M. Ramgopal 
of the clearing IIFDta at Reddy. 
Bombay Port. 

161. More facilities for the de- Shri Atal Behari 
velopmcnt of National Vajpayec. 
School of Drama. 

16!Z. Unauthorilcd UIC oC mOlquca Shri Aabfaq Huuain 

~ ~~  of wor- (':: -~. 

ISs. Aaiatancc to Carmen lUI-
taining Iosaca due to 
~ to their crop' 
by hailstorm. 

t '. ~ 

Shri Manl Ram 
Bagri. _., ,,-r' 

lfif, Step! for improving working Shri Jasdilh.Tytlcr 
Of Safdarjung Hoepital. >  ,  ' 

Delhi. ';",'. If. '; 

16S-To act up a lugar factory ShriJitendra ; 
in the co-opcrative !leCtor Praaada. .-: . 
in ShabJahanpur.' . 

166. To release increased grants 8hri Uttam Rathod 
to Nagpur Flying Club. 

167' To .tart tcchno-economic 
survey for coaching 
terminal facilities at 
AIanaoI Railway Station. 

Shri Buudcb 
Acharya. 

168. To accord permilaion to 8hri P. Rajagopal 
/ tramport coal for brick- Naidu. 

kiln unite of Madras. 

ISg. To accord 'B' c1asa statlU 8hri Satilh Agarwal 
to Jaipur City for bene-
fit of Central Govern-
ment employees. 

170' A statement regarding act- Shri BaplUaheb 
ting-up of Alwniniwn Parulekar. 

171• 

Project at Ratanagiri, 
Maharasbtra. 

Construction of a Railway 
overbridge near Alwar 
Railway Station, 
Rajasthan. 

Shri Ram Singh 
Yadav. 

6 
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1711. R.ecommencement of aport Shri B.K. Nair 
operatiOlll from Allepey 
Port in Kerala. 

'79. Increued auistance to Shri Amok Gehlot. 
Rlijaathan Government to 
meet severe drought in 
that State • 

• 74-Non-availability of cooking- Shri Krishna 
gu in Ranigaaij area. Chandra Halder • 

• 750 Steps for rehabilitation of the Dr. V. Kulandaivelu. 
people after their eviction 

'76. 

imd"er the Land Acquisition 
Act in Tamil Nadu. 

Alleged removal of tradi-Shri Kriahan Datt 
tioDally stationed civilian ~ 
families from their hoUICII 
and land in the Nahan 
cantonment area of 
Himachal Pradesh. 

177. Aaistance for water IUpplies Shri T.R. Shamanna 
to Bangalore city. 

• 78. Settinl{-up of industries for 
ereation of employment in 
Aonla Lok Sabha Conlti-
tuency. 

Shri Jalpal Singh 
Kamyap. 

179. Drinking water problem in 8hr Harilh Chandra 
the hilly districts of Uttar Singh Rawat 
Pradesh. 

180. To.tart coDltruction work Prof. Nirmala Kumari 
of a by-paa near the Railway Shaktawa t 
overbridge in Kota. 
Rajaathan. 

181. Implementation of chi!d 8hri RasaBehari 
welfare programmell In Debra 
Kalahandi district ofOr_a. 

18g. Consideration of demands Shri K.A. Rajan 
of the Indian immigrants 
in GulfCountriea. . 

.8S. A local train betWttn Shri Keshorao Pardhf 
Bhandara Road to Jawahar 
Nagar Defence Factory in 
Maharaahtra. 

184. NeW!! coverage on national Shri Ram Vilas 
ialues by All-India Radio Paawan 

1 

ShriVaaant 
Sathe 
9-4-81 
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186. 

Solving thc problem of 
water logging in the town 
of Muktsar in Faridkot 
district of Punjab. 

Directions to State Govcrn-
ment of Tamil Nadu for 
dropping the 'Kattalai 
Drinking Water Sehemc' 
and completion of'Veeranam 
Scheme' in Tamil Nadu. 
Measures to create more 
employment opportunities 
in West Bengal. 

8hrimati Gurbrinder 
KaurBrar. 

Shri K. Mayathevar. 

Shri Somnath 
ChatteJjec 

,88. Rcporu,d felling of rare Dr. Vasant Kumar 
varicty of trees in Delhi. Pandit. 

189. Additional financial _ii-Shri Ramavatar 
tancc to Statc Governments Shutri 
for improving primary 
education in thc country. 

J!)O. CIOIure of Danaras Hindu Shri Harikcsh 
University and need to Bahadur 
rcopen it at an carly date' 

Igr. Action against the officials Shri George 
of Red CrOll Society who Femandet. 
hAve been charged for 
criminal conspiracy in the 
Court. 

19!1. Remunerative price for Shri Motibbai R. 

t 
I 
\ 

bidi-tobacco producers in Cbaudhari. 
Gujarat. J 

Supply of more  Railway 
wagons to Orissa &:Ir trans-
porting Sabai ropes and Sal 
leavea. 

Steps for relealc of stranded 
vessels in the Gulf 
due to Iran-Iraq conflict 
and use of Indian veaeJa for 
bringing dates from Dubai. 

8hri Chintamani Jena, 

8hri Daulatsinhji 
Jadeja 

193· To declare Bundi district in 8hri Krishna Kumar 
Rajasthan as a backward Goyal 
area. 

196. Setting'lIP of a Bench of 8hri Digambar Singh 
Allahabad Hi.gh Court at 
Agra, Uttar Pradesh. 

Steps to provide sufficient Shri Zainul Basher. 
number of Urdu teachers to 
the schook and arrange-
menta for taking-up exa-
mination in Urdu In Delhi 

5 6 
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Illdel1nite strike by Clast III 
& IV employees of LIC 
and latest Supreme Court 
Judgement on bonus to these 
employees. 

3 

Shri Sunil Maitra. 

199. To set up a Rural Housing Prof. Nirmala Kumari1 
Board. Shaktawat. I 

200. Shrimati Vidya 
Chenupati. 

I 

~o~. 

To supply proper variety of 
coal to ARdhra Pradelh 
Cement Company (Vijaya-
wada) to avoid ita impending 

doeure. j To IOlve drinking water Shri Ramnath Dubey 
acarcity in Bundelkhand 
rqrion of Uttar Pradesh. 

Measures to ensure a con- Shrilalya'pBpl S~  ! 
thlUOUS remunerative price KaalJ • 
for potato growers in Uttar 
Pradelh. 

203. AIIistance to Tamil Nadu Shri N. Dennis 
for tackling drought dtua-
tion in that State. 

204. Crisis in handloom indUltry Shri K. Kunhambu 
in Kerala. 

~o . To restore the train services Shri Ananda 'athak 
on Darjeeing-Himalayan 
section nfNF Railway. 

('f\ 

~ . A luper-fast train between Shri B.D. Siiih 
Lucknowand Allahabad. 

To provide facilities for 
the employees of National 
Institute of Sheep Develop-
ment in Rajasthan. 

Shri p. Raj8{plJ 
Naidu 

lIoS. To create a separate Shri ~ 
Archaeological circle in PanJgralli 
Ori.a. 

~o . To convert Dabhol Port Shri Bapusaheb 
into a major port. Parulekar 

I 

1 
\ 

\ 

1210. To ensure accuracy of 
information on religious and 
linguistic minorities collect-
ed in the recent census. 

Shri G.M Banatwalla ~ 
" 

1211. 

212. 

Reported rise in prien! of Shri Arjun Sethi 
vanaspati 

Relief measure. for the Shri Rajeah Pilot 
damage caused by hails-
tornu in Rajasthan and 
Uttar Pradesh. 

I 
I 

I 
I 
J 

4 
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To act up fertiUzer-gasbased Shri Jitendra Pruada 1 
unit in Shahjahanpur,Uttar 
Pradesh. 

Reported loss to crop.' due Shri Mani Rant Bagri 
to hailatornu, torren tial 
rains, lightening anti cyclonea 
in various parts of the I 
country, particularly in 
Haryana. i 

215. To widen the National Shri Mabavir Pnud 
Highway in the Eastern 

216. 

U.P. near Ghazipur, 
Azamgarh and upto 
Gorakhpur. 

Reported circular to the Prof. Madhu 
Chief Ministert regarding Dandavate 
lCCuring consent of working. 
Additional Judges in the 
High Court for being 
considered for absorption 
in the other High Courts. 

III 7. Reported inadeq,uate lupply Shri MukUQda 
of yarn to tcxtde industry Mandal 
in 'West Bengal. 

218. Shortage of polio-vaccine Shri Ram Vilu 
in Delhi and other partl Puwan. 
of country. 

To accord . .~  by the Shri Chitta Buu 
President to the West 
Bengal's legislation on 
Shri Ram Krishna Sarda 
Vidyapitha and the Banga-
bhashi group of collqes. 

Construction of 2nd phue Shri Harihar Soren 
of the Jakhapura-Banapani 
Railway line from Eaitari 
to Banapani in Orissa. 

211. Allotment of a plot of land Shri Eduardo Falpj.rQ 
in Delhi to certain press 
organisations. 

Fina.ncial assistance to Shri Krishan Dutt 
~~  

1 
\ 

I 
1 
1 

) 

J 

1 

I Himachal Pradesh Govt. in 
view of the damage cawed 
to crops by the recent 
hailstorm there. 

P,.""'m of =_ of S","; ....... v."" I 
drug industry which is Shastri. , 
still controlled by multina- I 
tionals. 

224. Working of Mental Hospital, Shri Rajnath Sonur 
Ranchi. Shastri 

S!ari . 
Vasant 
Sathe. 

5 6 
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IIl1tAllation of origirlal Shri Abdul Samad I 
Jalakanteshwara idol in 
the temple in VeUore Fort. I 

Direction to MMTC to Shri M. Kandaawamyj 
restore supplies of alumi-
nium to the utensil units 
in Tamil Nadu. 

To increase the credit deposi t Shrl Eriahna Chandrai 
ratio of nationalised baniu Halder. 
in West Bengal. 

Resumption of oil aplora- Dr. I&upulndhu 
tion work in the Mahanadi Bh"i. 
basin. 

229. To declare Barmer.Jaisalmer Shri Virdhi Cbander 
diltricts (Rajasthan) as Jain. 
industrially backward areas. 

Crisis in fishing industry in Shri Xavier Arakal. 
Kerala. 

231. An enquiry into the ~  Shri Ajit Kumar 
closure of drug companies Saba. 
in Maharashtra. 

Declaration of national holi- Shri 8atyanarayan 
day on the birthday of Dr. Jatiya. 
B.R. Ambf,dkar on 14th 
April, IgBl. 

Repored shortage of power Shr i Rashid Ma.ood 
rot, (he coming Asian Games. . ~ 

Drinking water problein in Shd 'Narayan 
western parts of Midnapore Cltoubey. 
district of West Bengal. 

235. To honour the agreement 8hri liarikesh 
between the labourers and Bahadur 
the management of Bhilai 
Steel Plant to resume the 
work in Dam Rajhara iron-
ore mines. 

Proper utilization of the Shrimati Gurbrinder l 
waste land near the Maga Kaur Brv. 1 
Railway Station. I 
Adverse effect on fannerl Shri V.S. Vijayara-
,rowing cocoa, rubber, etc., shavan. j 
ID Keraia on account of the 
recent import policy an-
nouncemeat. 

--, .. _-_ .. _---_._-------.----------
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238. Alleged disfiguring of Am- Shri Manl Ram 

bedltar statue at Dr. Ambed- Bagri. 
kar Stadium. 

239· To set up a fertilizer-gas Shri Ramnath 
based unit in Banda district Dubey. 
of U.P. 

24-°. DiStribution of soda ash in Shri Blaikhu Ram 
the Union 
Delhi. 

Territory of Jain. 

24-1• Need to control drug prices. Shri N.K. Shej-
walkar. 

242. Measures to streamline oil Shri Virdhi Chancier 
and !faa exploration work in 
distrlct Jaualmer of Rajas-
than. 

Jain. 

243· Ikner utilil<ation of energy. Shri HariIMM 
Bahadur. 

24-4. Necessary directions to Shri Bapusabeh 
Mogul lines for replacement Parulekar. 
of old ships operating on 
West Coa..t of Konkan, 
Maharashtra t and need 
to consider operation of 
hydro61e or hover-craft ser-
Vice on this Line. 

24-5· Adequate supply of food-Shri Ranaavatar 
grains to Bahar for public Swtri. 
distribution system. 

246. Construction of a bridge Shri Harish Kumar 
over Sharda River in Gangwar 
Pilibhit district of Uttar 
Pradesh. 

247· Financial _iatanee to Shri V.S. Vijya-
Kerala Government to set r&fhaVaR 
up a factory for extracting 
clove oil. 

2,..a. To allot more Railway wagons Shri Rasa Behari 
to clear-up ~  ltocks of Debra 
Iteel, etc., of Rourkel. 
Steel Plant. 

g4-g. 1'0 take-over the Mokamah- Shrimati Kriehna 
Barahiya Tal Project in Sahi 
Bihar. 

250. To include Indore under Shri Satyanarayan 
new ~  and Avro air Jatiya 
services. 

... 5 6 

H.M. 

1 

I 

I 

1 
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1251. Financial assistance to West 
Bengal Government to 
provid,. relief to non-
AIIamese evacuees from 
Allam living in West 
Berwal. 

Shri Satyaaadhan 
Chakraborty 

.. ~ o publish . an authentic Shrl Ram Vilas 
'W" Hindi vel'lion of the Consti- Pas wan 

tution ofIndia. 

!l53. Special trains for devotees to 
to Mata Pumagiri Fair at 
Tanakpur (Nainital), Uttar 
Pradesh. 

Shri Harish Kumar 
Gangwar 

!l54' A halt station at Durgachak Shri Matilal Huda 
Railway level-crossing 
adjacent to Haldia. 

1255· Proper utilization of water Shri BapUl&heb 
of Koyana for drinking and Parulekar 
irrigation purposes. 

To take over by the Ministry Shri K.M. MadhlJuar 
of Health the Univenity 
College. M..wcal Sciences, 
NcwDelhi. 

!lS7· Drinking water problem of Shri Atal Behari 
residents of DlZ area, V ~  
New Delhi. 

1158. To accord sanction for a Shri Subhaah Chandra 
pulp factory at Kakinada Bole AIluri. 
in East Godavari district. 

] 

1 

To..install a relay Radio Shri Harish Chandra j 
Station at Almora, Uttar Singh Rawat 
Pradesh and a Television 
Centre in Kumaun Divwon. 

1160. To restore train services in Shri Ashok Gehlot 
Jodbpur division. 

!l61. To utilise animal power for Dr. Vasant Kumar 
additional Bources of energy .. andit 
to uplift the rural sector. 

Reported move to acquire Shri Chitta Basu 
scientific help from West 
Germany to explore minerals 
from the Ocean. 

Reported token-strike on 
!II Apl.. IgBr by workers in 
industrial, commercial and 
other Becton in Delhi. 

Shri &.mar 
Mukherjee 

--_._--_ ........ __ .. _-----_._----

H.M. 

0-17 

._----_._-
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264' To atop recovery of loans 

and stay of legal proceedings 
launched against the units 
established by unemployed 
agriculture graduates under 

Shri U ttamrao Patil 

~ o  schemes in 1971. 

~ ~  effccts of tinned 
baby-food. 

Shrimati Pramila 
Dandavate 

1166. Losses suffered due to hail- Shri HarikClh 
stormJ, tornado, etc, in Bahadur 
various parts of the 
country and need for ~  

measures therefor. 

267' Sleps 10 redress problems 
of non-leaching employees 
of univenities. 

Shrimati Geela 
Mukherjee 

!l68. To commemorate the memory Prof. K.K. 

!169. 

of Babu Kuer Singh of Tewari 
1857 freedom struggle. 

To SlOp harassment of the 
workers of DCM andlBirla 
Mills, Delhi. 
Fut by leader of Harijan 
Mukti Morcha. 

Shtl JAfdlm TytJer 

Shri Ram Vilu 
Puwan 

!l71. Inquiry into aUqed ~  Shri Chhotey Singh 
of contraband goods from a Yadav 
hotel in Kanpur. 

!l72. Power failure in Delhi on III 
Ap1.; IgBl. 

Shri ManiRam 
BaJri 

1173. Harmful effects of indbcri- 'Sbri'Rau 'Be11ari 
minate use of poisonous Behra. 

Shri 
Vikram 
Mahajan 

pesticides. 

To accord trade union n,hta 
to the workers working in the 
industrial belt of Mirzapur, 
U.P. 

8hriNarayan Choube 

!l75' To provide coal and lignite Shri Motibhal'R. 
to brick-kiln manufacturers Chaudhari 
of Orissa. 

1176. Financial assistance to Shri Satish-Agarwal 
RajlUlhan to meet famine 
conditions. 

277. Pollution of air and water in 
indlutrial town of Kota, 
Rajasthan. 

1178. Measurns for industrialua-
tion of backward tarai 
arOas nClir ~ . 

Shri Krishna Kumar 
Goyal 

Shrl R.ana Vir Sitrth 

H. M. 

o 

o .8 

1 
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279. An enquiry into the allqed 
death of a lawan in Delhi 
Centr.LOrdnance Depot, 

:r80. Inadequate allotment of 
wagons to Well Bengat. 

:r81. To lifllock-out of the Kiri-
buri Qwartiiite minl"ra" 
mineol Of Sin,hbhum dis-
trict of Bihar. 

:r8:1. 10 include cl"rtain commu-
nities under Scheduled Tri-
bes category in Goa to pro-
vide them ~  available 
to other Backward Classes. 

Prof. P.J. Kurien. 

Shri Mukunda 
MandaI. 

SIld. Ramavtae 
Shaslri 

Shri Eduardo 
Faleii'o. 

:r81. To declare Khad area of Shri Raahid MaIood 
Sahar.npur district ofU.P. 
as a backward arf'a. 

28.4-. Measures for providin, 
adequate train servicf'l and 
betu-r condition' of work 
for the landleu labourers of 
Bihar who go to Maryana 
and Punjab iR learch of 
CJf work. 

:r8S. DecisiQll of Ihe Board of 
Secondary Education 
Bhopal, Madhya Pradesh 
cIAncelling Delhi as Exa-
mination Centre for Inter-
mediate Correllpondence 
COlLl'se student •. 

Shri Jagpal Singh 

ShriMadhavrao 
Scindia . 

:r86. Shifting of the head-quar- Shri Mahaw Prasad 
ten of Assistant Engineer 
(P&T) from Gorakhpur. 

:rB,. Pending applications 
freedom fighter. for 
pemion. 

of Shrj RaQl. ~ 

Miara 

:r88. To preserve o ~ ofWynad 
in Kerala. 

:r89. A Railway line between 
Phalodi and Koliyat to 
eltabl'sb a link between 
Jaisalmer and Delhi. 

2qo. An IIdditional Rail reser-
vation counler at Bombay 
rof Bombay-Ahmedabad 

Shri V.S. Vijayara-
ghavan. 

Shri Virdhi Chancier 
Jain 

Shri Motibhai R. 
Chaudhari. 

H. M. 

o Ii 

o 14 

-----------------
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291. '10 continue the payment of Shri Zainal Abcdin 
Project Allowance to the 
employee. of Farakka Pro-
ject. 

1192. Allegf'd smashing of a photo· 
of Dr. Ambedkar in K.m-
'puT by a police sub-
Inspector. 

Shri Ram Vilas 
Paswan 

293. An action ...gainst operations 
of ~ firms involved in 
lucrauve r .. ckct for self-
employment in Delhi. 

Shri R,.,';cab Kumar 
Singh 

Financial assistance for the 
con,truction of a gBo KM 
arterial road between Hal-
dia and Farakka in West 
Bengal. 

Shri Satyagopal 
Misra 

'295. To project Harij"n studtlnt. Slvi Mani Ram 
of Meerut Medical Col- Hagri. 
lege who were allegedly 
beaten up on 19-4-1g81. 

296. Steps for uTJ!:nt transporta-
lion of pcrtshable commo-
dities like lemons, _ eggs 
and fish from West Goda-
vari district in Andbra Pra-
desh by Railways. 

Shri P. Ra,ialfOpBl 
Naidu. 

1197. 10 improve the services Shri Harikesh 
provided at Inter-State Bahadur. 
Bus Terminus, Delhi. 

11gB. Unilateral abrosation of Shri Arjun Sethi. 
Tarapore Pact by U.S.A. 

A'I action againsl foreign 
C'lrrcsponden ts taking 
pictures of Adivasi Women 
of Bastar district. 

300. Step. to reopen BatC Mills 
as per the agreement rea-
ched balWjCn the Govem-
~  and the manag("lJlent. 

:J'lI. To rcm'lve bottlenecks in 
the working of ESI Scheme 
in Ddhi. 

10l. T., indicate the ancillary 
indlJ1tries tl) be set up in 
'he o ~  petro-chemi-
cal camplelt at User DClar 
Alib·.g in R'Aigarh district 
flf M'lh1.rashtra. 

Shri Dileep Singh 
Bhuria. 

Dr. A. Kalanidhi 

Shri Chintamani 
Jena 

Shri BapUSahcb 
Parulekar 

4 1; 6 

if.""KL 

I 
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303. Development of forest areas Shri Mariah Chandra 
in Himalayan region. Singh Rawat 

304. Enhancement of salaries of Dr. Sub1'1Ullaniem 
Haffin'Indian Embassies. Swamy 

305. Shortage of life-a.ving Shri R.P. naB 
drugs with particular re-
ference to 1toW/e of pro-
duction in I Dey-Se-
C"l em Limited, Calcutta. 

306. Issue c.f V . ~ by Pakistan 
Embassy to Indian national 
for visiting their relations 

Shri Zainul Basher 

in Palti,tan. 

307. A1lefti,d df'terioration in the Shri Uttam 
on i,ht services provided Rathod 
by Air India. 

goB. Shortage of text-boob dut' Shri Chandradeo 
to shortage of paper in the Praaad Verma 
coun try with p.articular re-
ference to Bihar. 

309. Rel{u1ar employment and Shri C.T. Dhandapani 
basiC amenities to Sri 
Lanka repatriates settled 
in Valparai Hills, Tl&mil 
Nadtt. 

310. Restoration of cancelled Prof. P. J. Kurien 
train servicf's in Kerala. 

311. ~ o  illq.1 felling of Shri K. P. Singh Deo 
trees by organised gangs 
in tbe forests. of Orilsa. 

312. To augment purchase quota Shri Rasa Behari 
of iron ore .by M.M.T.C. Bebra. 
in Oris ... 

313. To .tart an Up &: Down rast Shri Gbulam Mohd. 
running train service bet- Khan. 
ween Lucknow and Delhi 
via ~  Chandaud 
and Barellly. 

314. Alleged death of a Manak- Shri AtalBrhari 
pura Rf'lident of Delhi. Vajpayee 

To solve Mahi river disputf' 
between Rajasthan and 
~  by Centrkl 
Govr. 

Shri Virdhi Chander 
Jain 

316. Financial usistancr for the Shri Chintamani 
dAmage callsed by tarnad\. Panigrahi 
in Keonjhar,OrlSla. 

4 5 6 

1 H.M. 

t 29-4-81 0 20 

1 
4-5-81 0 27 
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3 17. Alleged cornering of aniwal 
blood by Franko-India to 
prevent indigenous drug 
mdustrit'S from producing 
vital Hfe-saving drugs. 

318. Prescnt .. tion of a petition 
by the Mate Government 
employees and teachers of 
the country through the 
AU-India State Govern-
ment Employees Federa-
tion to Lok Sabha on 2 
May, 191\1. 

319. Communal riots in Bihar-
aharief. 

320. Resumption of negotiation. 
with the workers of Ban-
galore-based public under. 

~. 

Shri Na.wal Kishore 
Sharma 

Shri Samar Mukher-
jee: 

Shri G.M. Bl&Il8t-
walla 

Shri ~  Gupta 

3111. Reported move to ahift the Shri R.P. Das 
Head OlTicf' of Brooke Bond 
India Limited from Calcutta 
to Bangalc.re. 

322. Financial auistaoe<: \(l meet Dr. Vasant Kuamr 
drought situation in PMIldit 
Madhya Pradesh. 

323. R.eported reduction in the Sbri Ram VU .. 
amount of allislance to Paawan 
Hindi News agencies. 

3114· Exploration of oil and orgas Shri .~ 
in Narasapur area Krilhna Murthy. 
Andhra Pradesh. 

325. Linking of Ratnagiri city Sbri ~  
with Bombay by air ser- Paruleltar 
vices. 

3116. ~  of a branch of 
National Insurarc.. Cor-

~ o  in Bheelwada, 
Rajasthan. 

327. Judicial enquiry into alleged 
. atrocities by C.R.P. on 

stwients in Patna on 2 .. May, 
IgSr. 

Shri Girdharilal 
Vyaa 

8hri Ramavatar 
Sho&ltri 

328. Restoration of Joghani Ex- Shri leinu' Basher. 
presl from Allahabad. 

1 

, 
I 
J 

1 
I 
I 

H.M. 
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329. State of affain in Jawahar Shri MADi. kam 
Lal Nehru University. Bqri 

Alleged reprson of loco-
running staff and steps 
to implement their de-
mand. 

Shri A. K. Ba1an 

331. Amendment ill the J ndian Shri Satyanarayan 
Electricity (Supply) Act, Jatiya. 
1948 to improve the elec-
tricity services. 

332. To cxtend Sanpm Express 
train servicea £rom S~

. ~  of Meerut 
to bad. 

Shri Ruhid Muood 

333. To provide railway wagons Shri Chintamani 
to Paradip to clear the accu-Jena 

334· 

mulated atock. 

To save the traditional and 
arti stic Kota Doriya Sareee 
by providing financial wis-
tance to the artisans. 

335. Steps to ensure remunera-
tive price for wheat to far-
mers ofU.P. 

336. Setting up Cauvery V"lcy 
Authority and other steps 
to .olve drought situation 
in Tamil Nadu. 

Prof. Nirmala 
Kumari Shaktawat. 

Shri Hari8h Kumar 
Gangwar 

Shri K.T. Kosalram 

S37. To safeguard life and pro- Shri Chingwang 
perty ia Naplan. d in view Konyak. 
of the ~ ~ .and order 
problem creab:<!. by under-
ground forces. 

33S. To set up a Surrcme Court Shri Era Mohan 
Bench in ~ Nadu. 

339. Reported move to de-link Shri Chitta Basu 
Calcutta from Haldia Port. 

340. To locate ofTice of the Re-
gional Cement Controller 
at Hyderabad to atrcam-
line the distribution of ce-
mmt in Andhra Pradesh. 

Shri T. Damodar 
Reddy. 

S41. Restoration of cancelled train Shri Motibhai a. 
services on Western Chaudbari 
Raibvaya. 

5 6 

H. M. 

1 
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:Wl. Ymancial llllietance for Po-
lavaram multi-purpoee 
Project in Andhra Pradesh 

343. Exploitation or worken en-
IPI(Ied in Mitra (Shore) 
Industry. 

344' A breakthrough in fiab-
culture enterpriaes, parti-
cularly in :ramil Nadu .. 

345. Curbing birth rate in the 
country. 

346. Death or Mr. Bobby Sands 

,I 

Shri Subhash Chandra 
Bole AUuri. 

Shri B.D. Singh. 

Shri Cumbum N. 
~  

Shri J>iryijay Sinh 

Shri Jyotirmoy Bosu 

4 5 6 

H. M. 

\ 
7-5-81 o 16 

I 
I 
J 

(IV) STATEMENTS UNDER DIRECTION 16 CORRECTING INFORMA-
TION REGARDING STARRED QUESTION 

SI. 
No. 

Brief IUbject 

-------_ .. _----' 
Name or Minister Date Time 

taken 

-----_._---_ ... _-
H. M 

I. Correcting the answer given on the Sth Shri Bhilbma Narain 20-2-81 0 01 

December, IgOo to Starred QJation Singh 
No. 278 by Shri Chitta Buu IIIld Sup-
plementaries thereon about date for 
receipt or teDders for the prGpOIed iron 
ore peUetilation plant at MaDplore. 

2. Correcting the answer given on the 6th Shri Yogendra 
Auguat, IgUo to Starred ~o  No. Makwana 
870 by Shri Amaninh V. Rathawa re-
garc:lina emerp:nce or a new ialaDd at 
AridamaDI and giving reuoDI for de-
lay in d5rrectinI the reply. 

o 01 

21. STATEMENT SHOWING TIME TAKEN ONVAR.IOUS KINDS OF S ~S 

Buaina. 
-:.:-'----Time 

taken 
Percen-
tap to 
the total 
u.ne 
taken 

-----_._--._----_. __ .-._------_._---_._-
ADJOURNMENT MOTIONS 
lULLS . 

<a> Government Bills 

(b) Private Members' BUll 

H. M. 

6 31 I' 7 

3'9 

-Joint dilc:uuion took place on 3 Statutory ReIolutions [Villi Statement No. 17 S. 
NOI. 2, S and 5] ~ motion for consideration or the connencted Government BiU. [Y" 
Statemenr No. :3 (i) S. NOI. 9 and 19] Tame taken on joint discUllion bas been .hown 
UIIder Government BiDs. 
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BUSINESS 

BUDGETS 

(a) Railway Budget. 
(b) General Budget. 
(c) Budget in respect of State under President's rule 

CALLING ATI'ENTION NOTICES (Rule 197) , 

DISCUSSIONS 

(a) Short Duration DiscllS.!iions (Rule 193) 

(b) Half-an-Hour Discussions (Rule 55) 

MATTERS UNDER RULE 377 

MOTIONS 

(a) Motions under rules, 191 & 34::1 
(b) Motion of No-confidence 
(c) Motions for modification of rules laid on the Table, 

PRESIDENT'S ADDRESS 

QUESTIONS 

RESOLUTIONS 

(a) Government Resolutions 

(b) Statutory Resolutions 

(c) Private Members' Resolutions 

STATEMENTS (Rules 37::1, Direction 115) • 

Time Percentage 
taken to the to-

tal time 
takeD 

H. M. 

··Iill 43 
87 1il0 

@2 00 

36 II 

9 59 

7 01 

12 04 

II 18 
10 40 
I 04 

13 06 

49 27 

•• 

15 00 

5 03 

5'7 
1il2'g 
o'S 

9'5 

2'7 

I' 9 

3' 1il 

2'9 
2,8 
0'3 

3'5 

13'0 

6.S' .. 
3'9 

I' 3 

OTHER MATTERS such as Papers Laid on the Table, Ql.testions of 
Privilege, Obituary References, Point of Orders etc, ::15 14 6· 7 

TOTAL 380 30 100' 0 

---------
•• Joint discussion took place on the Government Resolution [ViU Statement No. 17J and 

Demands for Grants, Supplementary and Excecss Demands for Grantl in respect of the 
Budget (Railways), Time tak"n on Joint discussion has been shown under Railway 
Budget. 

@Joint disowsion took place on one StatutOl'Y Resolution [Vide Statement No, 17 S.No, 
4] and General Discussion, Demands for Grants on Account and Supplementary Demancb 
for Grants in respect of the Budget (Manipur). Time taken on joint discussion hu been 
shown under Manipur Budget, 

·Joint discussion took place on 3 Statutory Resolutions Wid. Statement No. 17 S. NOI. iii 
3 and 5] and moLion for consideratj ou of the cOilnected Government Bill. [ViM SuteJDCllt 
No, 3 (i) s, No. 9 and J 9] 'rime taken on joint diUCUI8ion hal been .huwn UDder 
Government Bill., 


